REVER GOVT. OF NCT OF DELH|

UE DEPARTMENT DISTRICT EAST

OFFICE OF THE SUB-DIVISIONAL MAGISTRATE (GANDHI NAGAR
L.M. BUNDH SHASTRI NAGAR DELHI-110031 '

F.No.SDM/GN/2022/ PEEr S Dated: g_gg/['q i 1.
To

The Consultant (Judicial)
National Green Tribunal
Principal Bench, New Delhi

Sub: Action Taken Report in rlo Mis Mohan Bakers & Confectioners

In compliance of Hon'ble Court order dated 02.09.2022 passed in OA No:
604/2022 Surender Kumar (Applicant) vs Mohan Bakers & Ors. (Respondent), a Joint
inspection was conducted on 15.09.2022 at the business premises of M/s Mohan
Bakers & Confectioners at 6/67, Geeta Colony, Delhi-31 by the undersigned along
with the team consisting of following officers of DM (East) office and officers of DPCC:

1. Sh. Santosh Kumar, Executive Magistrate (Gandhi Nagar)
2. Sh. Pankaj, S.E.E., DPCC

3. Sh. Ramesh Chandra, E.E., DPCC
4. Sh. Sumit Kumar, J.E.E., DPCC

Sh. Radhey Shyam Bhutani, Owner of M/s Mohan Bakers & Confectioners was
present at the time of inspection, who informed that the firm is dealing in
manufacturing of Bakery products i.e. Cakes, Patties, Rusk, Pastries, and Biscuits
etc.

The business premises measures about 84 sq mt. and have ground plus 03
floors. During the inspection, the team visited all the floors of the premises that have
following facilities:

1. Ground Floor — shop and manufacturing unit.
a. PNG based Oven - 01

b. Microwave - 01
c. Flour Mixer - 01
d. Freezer- 03
e. Gas Stove - 01
2. IstFloor — Cake making, icing and labour residence.
a. Microwave - 01
b. Freezer- 01

3. |Id Floor — Residence of Owner.
4. 111" Floor — Lying vacant.

Further, it is worth mentioning that during inspection, M/s Mohan Bakers &
Confectioners has submitted the following documents:

1. MCD Factory License No: EFL3202101510 valid upto dated 31.03.2025.

| dated 01.05.2022 to 31.05.2022
gf :Eclaé-c?r;city ails (CA No: 100063251) dated 17.06.2022, 19.07.2022 and

- 20.08.2022.



g. FSSAI License No. 133220

03000222 valid upto 18.04.2027

DPCC Certificate No: G-18192 valid upto 12.08.2025.

During the inspection, the inspection team has made following observations:

1.

.

Unit found operational en

' gaged in activity of Manufacturing of Bak
products i.e. Cake, Patties, Pastry, Sandwiches, Rusk, etc. ’ =

Unit has. installed Oil and Grease trap cum selling tank (3 chambered) on
for tregtlng the wastewater generating in the process and same found
operational.

The oven and stove is PNG fixed, no visible pollution found on observing
machines and oven.
Sample of treated wastewater collected from OGT of unit by DPCC

Laboratory for testing analysis on 15.09.2022 and the report of the same is
still awaited.

5. No DG set was observed at the said premises.
B.
7. Unit having consent under Air and Water Act for the activity of

Chimney followed by stack attached with oven.

manufacturing of bakery products valid upto 12.08.2025.

The copy of the Inspection Report and photographs taken during inspection are
enclosed herewith for your kind perusal.

This issues with the prior approval of the District Magistrate (East).

Encls: As above

Copy to:

>

(VIVEK KUMA NARESH)
SDM (GANDHI NAGAR)

1. Sh. Santosh Kumar, Executive Magistrate (Gandhi Nagar)
2. Sh. Pankaj, S.E.E., DPCC

3. Sh. Ramesh Chandra, E.E., DPCC

4. Sh. Sumit Kumar, J.E.E., DPCC
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wisil us at ¢ htip/dpec.del Adelbigavinle.in

Inspection Report

L. Name & Address of the Unft o Mohan Pakizes§.Conlechnreotes,
|30, Geera Lolomy. ,Dethiziooz )

=, O\\»ﬁ;! Partner's Name & Contact - pﬂdlfd d{; #gc‘uM I—J:Mhm toove
DetailyPhone & E-mail) Y LEAEYY
3. Dateoflagpestion : I ]pq}vgﬂ ..... dsveskivsguvivisspesiioarssers

1. Name & Designation of the Persons : P 2, b\ﬂv A WQM‘“‘{ LO(&,,,

contacied at the industey

5. Kind of Industry M. f-a.a fnkc*/ !:‘ﬂ’" sehs 26, Lol {b,Hu;‘Pw-f

HeTche., Rustes CLdebg bte -
5- Pﬂ.‘rdutt & Capac“}' - .l‘?ﬁ -t‘?:ﬂ- " "C‘Iﬂﬂ ----- Wéswwnsawanas S40anssvnesess
7. Maln Raw Materials : uﬂm S0, m? L. "zk-
§.  Water Polluting : %&% CYTEIT Installed : Yes/No (Df’mm
e
9. Air Pollution : YewNo ECS Installed : YesNo NA
(0.  Details of Stack Helght : (Above GLYL.ATRLE. (Above RLYrwnncnn.
{Fprnace/Boilers'Others)
N .8 ]
1.  Type of Fuel Uscd ‘ QJ':.&}“‘“F'?"PNLI ...... SRR AN
Lo
12 A. Source ol Water Supply - : DIBIND‘«!LIDSHDC{D.}::\ el Tankecs/Othets
B. Effluent Discharge : {1y Domesticf Trade EfiTuent (ICU Lfécud ')

{bj Unit connected to Conveyance System: %";/smo

!
(C)Ui‘h‘.h_r“lng?IIIO...S'T.'T.".".'?EZ\..J..... ..... "
v s hlo)
13.  Status of Consent {IF Any}’ : '33 Vaﬂ‘d.-u. ~ha 12 ag2ais.
14. D,(;,s¢1(s) (ifAny] 4 Note. Copacity.. oK VAL Acoustie: YesiNe
Suuck Heighivooses .\.\bmcG L).....{Above RL)
' A Ry e
15‘ l'lol Amﬂ . :. » ----{-J-;«__n. ----------- +revnn §ourrrszecenenaniirsateyy
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Vi, Whisther Unkt found in Operation . #;:;'O
-
20, Stams or Reglstrarion ynder Plasile : I cox g
Waste Managermen Rules, 2016
ot J
21, Whether Geonvrating arardous W aste 2 ch&{' i
»
2. Dietaits nbou 3 1azarous Waste :
(a) Stitus ol Authorization {if A Ty
any)
M Display Boand Provided : YesNo
(<) Whether |lazardous W"’n.-;l.: |:s : s/ [
“stored in Leak proof container r
) Whelher contsiner masked with Yes™No E
specificd label
() Whether container stored ke ptoos Yes/No
inan m}htnd e .
B D Whether Hazandous Waste iy : Yes/No
| being stored on pucea NMoor &
| in covered arca
. .
| ‘f (6} Whether date on which a.mmf: 2 YezNo
- tregan indicated on cach
} ;«é conwrisicr
. » : .
t 4] {h)y  Whether daily recod of % YesNo
‘ f ' Haznrdous Waste maintained in MNA -
i Form-3 ,
i
ii
} {1}  Carcgory of Hazardouy 3 {
Waste as per the Scheduley |
.1} and 11 ol these niles- 'F
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Co-processing g, 4 : . |
(&) Quantiiy ( I'o.xr’.«\nnum) : ;
. e
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BSES Yamuna Power lelted =

b an’T:lnHa;, ¢ SR A Dtifa ‘
“&\ gi Vaccine + Mm bﬂg hands + Socnal DlStdn(lﬂg Vlctor/ aver rr)vm

W/"/\/ ,,_,,

Customer

Bl“ of Supply for Electrlmty \ eI Ly
Mr. RADHEY SHYA O TS s Toe
M "NU@W é/ 2 S?Tr?(oned Load 1 7.00 (kVA) CA No. 100053251

ane

blllmg Address 6/67 Contr ;
‘ act Demand . Energisation Date 11 967
GEETA COLONY DLLHI 110031 MDI £ 4.00 (kVA) Meter Tynf?} o 3PSO; 5
- e Supply Type LT
Power Factor :1.000 Bill No. 100396831674
. Pole No. KRNPC276S1 Bill Basis, Actual
Biobe 1 Te. o, £ 9136488084 Walking Sequence  : XXX010024A3AW 0D No ¢122/11304512469
3 5:-:51'70 * radheyshyambhutani@gmail.com Cycle No. L OF CCTV Tagged Mo
i wision Krishna N: - : Street Light Tagged
e B i DL. na Nagar Tariff Category : Non Domestic: [ LT | (Up to 10 kyyj r;:‘: Ta'(rqum :jz
Bill Month ©JUN-22 s
Bill Date 17-06-2022
. Meter. No. i 2 : B S| *| Billed Consumpﬂon (Previous)
- {af%) |Date of Meter Headlng Readlng Date of Met Factor
B er Reading| Reading b Unit
. | (e aRT A ) @R | e e Ry : (o) ) )
17071085 KWH 15-06-2022 199539.00 18-05-2022 = |198134.00 1.00 28 1405.00
17071085 KW 15-06-2022 4.46 18-05-2022 1.00 4.46
17071085 KVAH 15-06-2022 215609.00 18-05-2022 214204.00 1.00 28 1405.00
] 17071085 KVA 15-06-2022 4.46 18-05-2022 1.00 446 T
Billing Details (e @1 faav) ’
Current Penod Charges (admM 3afy &1 o) (19:05-2022 10 _15-06-2022 )
< s T Slabwise Energy Charge | Stabsise Power Purchase [ fimg of pay (r 0D) Charge foty Tax a=
SR RGT YD) _| ot s ey | 8713792 () 3 s il P s U =A A
lPP c,%’
: (m\mm s
1104.00 8.50 9384.00 16. 18 1518.33 ] 1084.11 749.19 1870040
301.00 8.50 2558.50 22.18 567.48
) 948.60
. 0.00
{ _
Total Units = 1405 Total(B)= 1945 59 Total (C)=2085.81 | Total (D)= : f,?,?,‘} tsz ‘ﬁnAp:_J

Past Dues / Refunds / Subs:dy (e W/M/W)

SEETsCArTears SEa) : Late Payment Olher Charges, Total Charges E
Amounl Period to which it rela(es | Surcharge (LPSC) any* Payable (e}
_ Amount (Fre arafl & wag ) | ¥ o w sfem)| (671 9, 3R @ )| (o S Tew) 2
0 22440.96 Since MAY-22 130.73 | 4127200 X
- /I\}’y ,_,fzé n—lumﬁ n”%%’""’.gme'?ay"b' i'fr) {| BG Security Deposit , z g
L % l BG Expiry Date
W=: H.l'; %’" wg;';é’;pg_fm cm’%%pa'd % 4000.00 Cash Security Deposit 2 12000.00 ,E
Interest accrued for FY_2021-22 , already adjusted in bill No. % (840.00)
100216987152 (generated for the period_20-03-2022 to__ 14-04-2022 ) 2 L loiles
a ment I1s ma e after the ue ate,
Interest for FY 2022.23 will be adjusted in your first bill to be generated in FY___ 202304 fo,'-)"{, delay, shall be charged in the next bill.

(Fraa AT & arg PrarT a3 ) g0 fAde
g 3 e d yadiva s Ran sinen)

l T/

! Lastpayment ¢ 14850.00  received on05-05-2022 | Paynien! accounted upto 14-06-2022 .
The connectlon shall be liable for disconnection on non-payment ot all dues (including arrears
of prevlous blll(s) by duedate, after noﬂce as per Section 56(1) of the Electricity Act, 2003

‘ zm;rrhmwr

-‘ ? - .

fod ) . ﬂ\ Y P L ted
= Y,

& xe#d  BSES Yamuna Power Limi

E Pi305

g : ) e s Sl oulte & AMosnioor -
g Faymentslip 25 I T e O e o oo (e NEFT RTDS 1455
1 . 063251 “ultivation eaceediry Rs Y- sh CCusSd o pan i

'(3 .« Make your digital payment to BYPL CA No. 10006 ::‘ :;’{jfﬁfd Dot Card Walluts (ke Pay TR Goagie Pay) et e m s
W Chequo shiould not be post dated « Chequo shouid be accoun! payoe und pay 7 g

I._IIJ elephoi: number on backside of the cheque Do nte only clip the cheque o payment ship

WA+ e e

Vroyy1e006 :251000
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ECS and EBILL Customer

Bill of Supply for Electricity

Name * Mr. RADHEY SHYAM BHUTANI

CA No. '

BSES Yamuna Po_wer Limited

Vaccine + Mask + Washing hands + Social Distancing = Victory over COVId

fﬁﬁéﬁn te”@i

100063251

Biling Address 67 ganctioned Load 17.00 (kVA)
‘ GEETA COLONY DELHI 110031 Montract Demand i Energisation Date - 11.04-1963
DI :4.00 (kVA) Meter Type : 3PSK
Power Factor 0,999 i 1o
e il No : 100396904
Mobile / Tel. No. N C\Z:ﬁ(mo-s KRNPC276S1 Bill Basis : Actual o
Email ID : radheyshyambhutani@gmall.com Cycl l\? quence * XXX010024A3AW 0o © Y122/11306512286
District / Division : Krishna Nagar Tycﬁe A - OF gt(r:e;n( -Lr?ghgt,?rd d iy
Meter Reading Status : DL ari Cafego : Non.D tic [LT rect gt fagge - No
Bill Morth . Fitss Ml won omestic [LT ] (Up to 10 kwi-Fj Tagged : No
Bill Date 1 19-07-2022 YmerCal —
@@1 le :bons p 7 [ D
EJ*E o KYVH 17-(?7-2022 201020.00 15-06-2022 199539.00 1.00 32 14381.
- 17071085 KW 17-07-2022 ~ | 490 15-06-2022 ) ] 1.00 4.9
: 17071085 KVAH 17-07-2022 217091.00 15-06-2022 215609.00 1.00 32 1482.00
17071085 KVA - 17-07-2022 4.94 15-06-2022 1.00 494
Billing Details (fde &1 fdawon)
“fi4 Current Period Charges (3" 3fafey a;[ ) (16-06-2022 to 17-07-2022 )
‘ : harges and e Everyy cara
RS Amotnt= - — 5 o =
3 1834.68 1482.00 [ 850 | 12597.00 |22.18 | 2794.01 1154.53 819.94 20617.32
= 1:05 Mth(s) , — S A0 i 0
. ) A
— NI
: TTLTJ A o~ . 1010.22
406.94 ) Y i NEE\YZY W)
O % s ] i _ ' i§ A 1 L \
| 2 I 2 W 22 s} V[ o
oL u X\.L‘f.h.xr(\\\ D" aLlVIR N 0.00 »
\ /v v \ ("Z\,\‘ WL : Scan to download
2 5 R G BYPL Mobile App
/ Total Units'= 1482 Total (B)= 12597.00 'rotal(C)-2794 01 | Total(D)=
34 Past Dues / Refunds / Subsidy (e mm/arqﬂ’r/v&q:sﬁ)
o E nal Bill ( rears Late Payment Othe_rf- Charges, | Total Charges
- P Refund Refund Amount Period to which it relates Surcharge (LPSC) frany™ . Payable
Unit Amount Rra oy @ Weg B) |8 & grom w afew)| (39 3, AR A @) '3
I ) 110.61 2.09
- PO oI ‘ = 'BG Security Deposit A
BG Expiry Date
Service line cum Development Charges pald] 7 4000.00 Cash Security Deposlt \ 1z 12000 OO
(grram far T wffEaTEd vd Swwie Ie) ] WEEREST A vl | E =
Interest accrued for FY_2021-22 | already adjusted in bill No. e 840 00) l o ,-—E‘FQ‘ EI?:\U.
______.—1 GeEIRaRe (generated for the period 20-03-2022 to__14:04-2022 . ) - lfent is made after the due date LPSC
__12023-24 for the delay, shall be charged in the next bill.
(Praa R @& arg M@ o R 39 Qs

' Interest for FY 2022-23 will be adjusted In your first bill to be generated in FY
T

¥ 3 R 3 gl ots R e

C

to 16-07-2022 .
t payment341270.00  received on28-06-2022 . Paymentaccounted up

%:: c‘::rilnecllon shall be liable for disconnection on non-payment of all dues (Including arrears
of pravlous blll(s) by due date, after notice as per Sactlon 56(1) of the Electricity Act, 2003.

mnwwmﬁéﬂ 3

i

“. M'&“J‘ 'l"j: gl s V

(T his bill is coputer generaled hence does nol requuo any

slgnaturo‘)

ILCC 338\449
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SES BSES Yyamuna Power Limited

Bill of Supply for Electricity

Mr. RADHEY SHYAM BHUTANI

2y Sa fl e . ,
Ipiing Address * BI67 Coﬂ;:tlonod Load £ 7.00 (kVA) cA No. 100063251
f GEETA COLONY DELHI 110031 ntract Demand Energisation Dale . 11-04-1963
MDI :4.00 (kVA) Meter Type 3PSK
Power Factor 3.4 AR Supply Type LT
. Pole No - 1.000 Bill No. 100127521617
Mobile / Tel. No. : 9136488984 Walki g - KRNPC27651 Bill Basis Actual
gmail 1D radheyshyambhutani@gmail.com ing Sequence  : XXX010024A3AW 0.0. No ¥/22/11308432214
District / Division . Krishna Nagar ‘ $YC|9 No. COF (SI'CTV‘ Iag:f{c;i J - No
Meter Reading Status : DU ari . reet Light Tagge Mo
Bill Month © AUG-22 g - ﬂlo k. * Non.Domestic [ LT ] (Up to 10 kWi-Fi Tagged No
IStomer: Care Cern

Bill Date 1 20-08-2022

: 17071085 z
o | KWH 16-08-2022 202512.00 17-07-2022 201020.00 1.00 30 1492.00
Ep r17071085 \LKW 16-08-2022 4.26 17-07-2022 1.00 426
—-—1.
:?:";_ 17071085 \KVAH 16-08-2022 218583.00 17-07-2022 217091.00 1.00 30 1492.00
| _1_7071085 i KVA 16-08-2022 428 17-07-2022 1.00 428
w Silling Details (e @1 i) : —
Ra SumsntFeriog Chargesm ¥l & o) (15072022 10 16.08-2022 )
'—_‘—‘= Consumption]—Fnergy. - o Energy Chatge | Sa0-woe PowerPum 5T Time of Day (TOD| Charge | Sochore 0% T Dty Ta @ 7% on Evaiy. : .
S Meas el =4 7 UNIS e e E SR X0 Y R == e e e e _'ﬂwzl-—ﬁ"—'"‘l"““"’-‘l‘!" (= RBACHHE
8 | 169355 1492.00 | 850 | 1268200 |22.18 | 2812.87 1150.04 82547 20545.85
O 0.97 Mth(s) |
| s
l N A< i 100629
37563 \ \ P N\ pad :
= ) VAV [ 2L
0 0.00 RV, - J AL M 3
o & | Y UL 1A v 0.00 [=]-%% 3
. [ ! Scan to download
. 1 BYPL Mobile App
Total (B)= 00 Total(C)=0817.87 | Total (D)=

Total Units =

Past Dues / Refunds / Subsidy (e qHTT /T / eas)
H a3l 5

_ Late Payment
Period to which it relates Surcharge (LPSC)

R&und g Refun‘d - Amount
: R orafy & g 8) mﬁwwm)(mw,nﬂﬁﬁ)

Other Charges, Total Charges
if any’ Payable

ESYALVE 90T

. Unit Amount :
0 & 0.02 |
) = BG Security Deposit 4
E4 BG Expiry Date
I

Service line cum Development Charges paid - - 1
famar fora Tan s ¢4 S@HC Y@ 400000 Cash Security Deposit | ¥12000.00 , 00U i, 3
Interest accrued for FY 202122 ~already adjusted in bill No. - ,?7(840.700) T ale D1 ",

100216987152 (generated for the period 20-03-2022 to_ 14042022 ) ] }05-09-2022" "

If pa made after the due date,
shall be charged in the next bill.
B TR F [ e

. Payment accounted upyo17-08-2022 .

Last payment? 20730.00 _received on03-08-2022
non-payment of all dues (Including arrears
ction 56(1) of the Electricity Act, 2003.

The connection shall be liablefor disconnection on
of previous bill(s) by due date, after notice as per Se
- « - -« e

AL

E4E =
%%% BSES Yamuna Power Limited

Domest<. Agriculture & Mushrocm
IMFS.
il necussanly be pant g tally irrough patoms nko NEFT. RIGS. i\

MLCC 341\453

nent of monthly elctricity bill of all categores of conszmers excepl

payment sllp - o
Lol 17, PSSP ) e
Ko yougdis & BYPLCA N0.100063251 i O viing Rs. 20.000/- sha
r av 'wl P?y‘!!‘m' YPL T &%xxﬁ»‘mc'?m Wallets (ke Pay TM. Google Pay)elc
« Cheque shouid be account payee and payable at Delht
cheque to payment siiP-

CQque shou|d rTu( be post daled.
« Do not staple. only clip the

T, ===

0FOYY1 00063251 000002055000.’02 209050000000000




5 Retai) Invoice/Rill of Supply

L INVOICE"

BUSINESS PARTNER 85k ’ '
4 NO: 4100003508 . vi il E R e 5
2908« .\,D__e,'»lh:'.;; Small Conungrcial Post PNGRB i
. Invoice No ‘ 5
= : 100035249616
HAN BAKERS & CONFECTIONERS Invoice Date 3
6/67, GEETA QOLONY Dispatch D : o E0es
‘ o ) : ate : 07.06.2022
: NEWEAer ! oo L.le Date 1 22.06.2022
he s
o 8 sowEl ot 4100003908 HSN Code - 2711 Commodity-Natural Gas
. No.m:a : 1730 TGS Details o
e IARTEAGTRES eneficiary Party Name - Indraprastha Gas Ltd
ank A/C Number . IGLCOMZ4100003908 -
ank} IFSC Code :IDFB0010204
—Bl]{-?d Period 01.05.2022 - 31.05.202> ank; detnie s
=3 — . || Bank a : CMS HUB branch, Mumbai
S NO | METER PREVIOUS P e ;
REVI( RE\I/;gUS CURR_ENT QOR | CONSUMPTION | PRICE CONSUMPTION| Discount TOTAL
READ“ (a) READING(B)  |FAC(C) | D-=(B-A)*cC /SQM(E) VALUE e

€e = 1.7DD 7 Cheqiie without’ Business Partn
w.arrears.. .. ... bt T R T . ,
._Please merition your:Name ‘& Tel / Mobile No.-on the ‘backof

r ) o v e < T

“the DD /

Chequé. *.

W et SV

AN, : AAAGTSO076R G R A
IIN : 07200216284 eff, from Sth April 1999/
CIN : 123201DL1998PLCO97614 = = = |
Service Tax Regn. No.AAACI5076RSTO01.
3STN: 07ARACIS076R1ZZ ey

o e by ,‘“
(AuthorisedSignatory)

!

'REMITIANCE. SLIP(FOR OFFICIAL USE QNIY) =~ :
THA GAS LIMITED A/c Business Partner No 410000

3908" and submit it at

Please draw your Cheque/DD favouring "INDRAPRAS
any branch of IDFC bank or to Deputy Manager, Marketing - cammercial segment, IGL Bhawan, RK Puram sector - 9, Delhi.

usiness Partner :4100003908 Received on:
Invoice No : 100035249616

Nane : MOHAN BAKERS & CONFECTIONERS

cash [ Receipt No: Date:

: . ) i
heqae Demand Draft Cheque/DD No: Amoun
e D D Date Anount Bark Name

1f d.c date persists on Sunday / Gazetted Holiday,the next date should be treated as the due date. o




Municipal Corporation of Delhi

FACTORY LICENSE DEPARTMENT
3rd Floor, SPM Civic Center, Jawahar Lal Nehru Marg,
NEW DELHI-110002

Factory License

Deaed] psifca
) .
Renewal License
Department Factory License Zone Shahdara South zone
License No. EFL3202101510 Non Transferable /
Fee Non Refundable / %14
qIF A8t
Date Of Generation 09-06-2022 Certificate Valid Upto 31-03-2025
BINEACEARRID] SR dg
Issued U/S 416/417 D.M.C. ACT 1957
Rt TR frry afafram &) g/ & 3fta TR fear

This license is granted in pursuance to the provisions of section416/417 of the Delhi Municipal Corporation Act, 1957 as

amended from time to time and is valid only for the person and particular trade and particulars specified herein subject to
conditions stated here under. )

T8 TS0 Sua wfe, Wﬁwuﬁﬁmwsﬁmqa'aa%wusmwé?m G (BT Teehde s Sigoa
wﬁ;aﬂ?ﬁmﬁﬁamﬂgﬁi T ag R -

Shri./Smt./Sarvashri MRMOHAN LAL BHUTANI
A/ st/ wdsh : y
Partner/Proprietor/ Director/Authorized Signatory Proprietor
WEER / w@wt / fréwe / sftgd sraed
Licensed Premises (with size) M/S MOHAN BAKERS-AND CONFECTIONERS GROUND FLOOR
IRYFIRNR @V afea) 6/67, BLOCK-6, GEETA COLONY, DELHI 110031 Working
area: 84 (Sq. Mts.)
ADDRESS AS PER UPIC 6/67 GEETA COLONY DELHI
Ul (UPIC & STHIY)
Trade/Industry with HP Biscuit, pappey, cakes and cookies making /15 H.P
JE / Tadt & | YR
Trade Classification LOCAL COMMERCIAL CATEGORY
I affsor
Any other remarks/information 3= fdaRur/ {er -
License fee of Rs ' 8494.76 Received Receipt No FL-1655880197302
BRI HT. i e i o
Date of Approval / ®igfi &) fifdy 23-06-2022

This is System Generated document and does not need any sig nature.




o .
i '! Form C
‘ Govern ment of Delhi DELHI GOVERNMENT
SSa ‘ Department Of Food Safety
' Food Safety and Standards Authority of India
T —— License under FSS Act, 2006
e
: hi
_ 7T

SR @ / License Number:  13322003000222 %
CIp1A7= 4 1

1. Name & Registered Office address of MOHAN BAKERS AND CONFECTIONERS

Licensee / srmf@eurd & dofiga sriferr A 6/67 GEETA COLONY JHEEL KHURENJA DELH,
SR gar: ' East , Delhi-110031

2. Address of Authorized Premises JEURET 6/67 GEETA COLONY JHEEL KHURENJA DELH],
T gt GANDHI NAGAR, East Delhi-110031

3. Kind of Business / &RIaR &7 yepr: Manufacturer - General Manufacturing
Trade/Retail - Wholesaler

4. Dairy Business Details /S‘Hﬁmaﬂfaa?wé‘g': No

5. Category of License / S &1 it State License

This license is granted under and is subject to the provisions of FsS Act, 2006 all of which must be complied with by the
licensee. / ag sty @mer wren 3R A Iy, zoos%mﬁqaazvdﬁnésﬁzagmﬁaqa;mﬁ%am@q%ﬁwﬂaﬁmﬁ
&1 31837 gre e s =iy,

Place / =m=: East Designated Officer

Issued On / f&=ie:  19-04-2022 (New License)
Valid Upto: / 3ear:  18-04-2027 (For details, refer Annexure)

-Annexures:
1. Product Annexure
2. Validity Annexure
3. Non-Form C Annexure
4. Conditions Of License

Note:

-1. Application for renewal of License can be fi
You can file application for renewal or mo
Compliance System(https://foscos.fssai.qov.in) with

for any clarification.
2. This License is only to commence or carry on food businesses and not for any other purpose.

led as early as 180 days prior to expiry date of License.
dification of License by login into FSSAI's Food Safety

your user id and password or call us at 1800112100

3. This is computer generated license and doesn't require any signature or stamp by authority.




Product Annexure

Form C
Government of Delhj
Department Of Food Safety

Food Safety and Standards Authority of India

License under FSS Act, 2006

T3 TR / License Number: 13322003000222

Kind Of Business: Manufacturer -

Production Capacity(MT / Day): 1

DELHI GOVERNMENT

General Manufacturing

_..categor AR T =
1 07 - Bakery 07.1 - Bread and ordinary bakery | Bread and Bread-Type Manufacturer -
products wares and mixes Products [07.1.1] General
Manufacturing
2 05 -

05.2 - Confectionery including Other traditional mouth
Confectionery hard and soft candy, nougats,

etc. other than food categories | under 5.2.4.1 and 5.2.4.2
5.1,5.3,and 5.4 [5.2.4.3]

fresheners not covered

Manufacturer -
General
Manufacturing

05 - Confectionery

07 - Bakery products

15 - Ready-to-eat savouries

Iy s




Validation And Renews| Annexure

Form c \
Ssa Government of Delhij —

DELHI GOVERNMENT
Department Of Food Safety

ety and Standards Authority of India
License under FSs Act, 2006

State Licensing
Authority

Suspension History

Current Status of License: License Issued

Note:

1. Application for renewal of Ljc
You can file a

ense can

be filed as early as 180 da
Pplication for renewal o

r modification of License

ys prior to expiry date of License,
by login into FSSAI's Food Safety
Compliance System(httns://foscos.fssai.qov.in) with your user id an

d password or call us at 1800112100
for any clarification.

mitted 30 days prior to the ex

above after which Rs, 10 p to the date of expiry.

piry date mentioned
0 per day will be charged u

3. Modification* (if any) denotes the change in the Authority. Issuing Authority mentioned along with
Modification* js the Jurisdictional Auth

ority with effect from the date of issuance of modified
license.




Food Safe

S N T

SITRf@ ¥Re / License Number:

Non-Form € Annexure

Government of Delhi
Department of Food Safety o
t.y and Standards Authority of India Qe
License under Fsg Act, 2006

arge’of operatio

13322003000222

Name: RADHEY SHYAM BHUTANI Qualification:

Cont‘act No: N/A Mobile No: ;35(;?)[;;]:6]-;5
Email-ID; CHANDRESH.JEW@GMAIL.COM

Address : 6/67, GEETA COLONY DELHI-110031

State: Delhi District: East

Pin Code: 110031 Photo Id Card: Aadhar Card

Photo Id No: 517299373521
FoSTaC No:  Not Provided

Photo Id Expiry Date: N/A

e
[inForm Yo% pehrSoh
Name: RADHEY SHYAM BHUTANI Qualification: GRADUATE
Contact No:  N/A Mobile No: 8700934645
Email-ID:  CHANDRESH.JEW@GMAIL.COM
Address:  6/67, GEETA COLONY DELHI-110031
State: Delhi District: East
Pin Code: 110031 Photo Id Card: Aadhar Card

Photo Id No: 517299373521

Place /| ©IH: East

Issued On / R=i: 19-04-2022 (New License)

Note: Any change in above details shall be imm'
for modification of license for updation of detail

System (https://foscos.fssai.gov.in)

Photo Id Expiry Date: N/A

Designated Officer

ediately communicated to authorities. You can-apply
s without any cost through Food safety Compliance
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